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COMMl'l."l'D ON PRIVATI: MEK-
BERg' BILLS AND RESOLUTIONS 

ELEvDrm REPoRT 

Shrlllarda7lll Devna (Eut Delb1): 
I beg to move: 

"That this House agrees with 
the Eleventh Report of the Com-
mittee on Private Members' Bills 
and Resolutions presented to the 
House on the 2nd August, 1967." 

Mr. Deputy-Speaker: The question 
is: 

"That this House agrees with 
the Eleventh Report of the Com-
mittee on Private Members' Bills 
Dnd Resolutions presented to the 
House on the 2nd August, 1967." 

The motion was adopted. 

16.06 hrs. 

[SHlU G. S. DHILLON in the Chair] 

INDUSTRIAL DISPUTES (AMEND-
MENT) BILL" 

(Amendment Of section 25FFF) 
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Mr. Chairman: The question is: 

"That leave be granted to in-
troduce a Bill further to amend 
the Industrial Disputes Act, 
1947." 

The motion 10111 adopted. 

introduce a Bm to provide for mm-
teDance of accounts of the aid receiv-
ed by persons, organisations etc. from 
foreign Governments or foreiiD 
agenciel. 

Mr. Chairman: The question Is: 

"That leave be granted to in-
troduce a Bill to provide for-
maintenance of accounts of the 
aid received by persons, organisa-
tions etc. from foreign Govern-
ments or foreign agencies. II 

The motion was adopted. 

Shri Kanwar La! Gupta: I intro-
duce the Bill. 

INDIAN PENAL CODE (AMEND-
MENT) BILL· 

(Amendment of section 309) 

Shri D. C. Sharma (Gurda.pur): I 
beg to move for leave to introduce a 
Bill further to amend the Indian 
Penal Code, 1860. 

Mr. Chairman: The question is: 

"That leave be granted to in-
troduce a Bill further to amend 
the Indian Penal Code, 1860." 

The motion was adopted. 

Shr. D. C. Sharma: I introduce tb. 
BilL 

INDIAN PENAL CODE (AMEND-
MENT) BILL" 

(Ametadment of section 21) 
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1Ir. cuar-a: The question II: 
I'QRBlGN AID (MAINTENANCE OF "That leave be l1'anted to 111-

troc!uce a Bill further to am_ 
ACCOUNT) BILL- \be Indian PeDal Code, 1880." 

8Jul Ka.war LaI Gap&a (DelhI 
Badar): I bee to move for leave to The tIIO&ion tDII8 adopt .. 

-PubUllaecl In Gazette of JDdI& JIztraozdIIw7. Part II. nction 2. claW 
..... 1...,. 


